
THE GAUHATI HIGH COURT AT qUWAH.AXI

(THE HIGH CoURT 0r ASSAtt, }IAGALAN0, MIZoRAM AND ARUilACHAL PRADESH)

NOTIFICATION

P,Ated Guvrahati. the 27s February, 2Q,3{

HC.XI-08/2A23l2glRCr The Gauhati High Court has been pleased to amend

the Rule L21 of Chapter 9 of the Gauhati High Court Civil Rules and Orders in the

following rnanner:

"121. All judgments, proceedings and depositions should be
written only on one side of A4 paper, one qua*er margin of
every sheet being left blank. Long judgments must not he
recorded on the order-she€t, [Se also Rule 337(1X. AII
judgments and orders shall carry paragraph numbers in
seriatim,"

The above amendments shalt come into effect immediately"

By order,

sd1-

Shri Sunil Kumar Poddar

REGISTRAR GENERAL

Memo No. HC. 08l21?3l2t-44lqc dated 2714212074
Copy to:
1. The Secretary General, Supreme Court of India, New Delhi.

2. The L.R. & Secretary to the Govt. of Assam, Judicial Depaftment, Dispur,

Guwahati.

3. The Secretary to the Govt. of Nagaland, Department of Justice and Law.

Kohima.

4, The Secretary to the Govt. of Mizoram, Law and ludicial Department, Aizawl.

5. The Secretary to the Govt. of Arunachal Pradesh, Law and .ludicial

Depaftment, Itanagar.
6. The Registrar (VigilancefludiciaffAdmn /Estt.) Gauhati High Court, Guwahati.

7. The Registrar -Cum-- Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati

B. The Registrar, Gauhati High Court, Kohima Bench, Kohimal Aizawl Bench,

AizawU ltanagar Bench, Naharlagun. 1Ue/ She is requested to circulate this
Notification afiong a// the District and Sessions Judges of the concerned

State.)
Contd..



9, The District and Sessions Judge, Kamrup (M)1 Kamrup, Anringaon/ Nagaonl
MorigaonlGolaghat/Jorhat/SivasagarlDibrugarhffinsukia/Dhemaji/Lakhimpur/
Sonitpur, TezpurlDarrang, MangaldoilUdalguri/Bongaigaon/ Barpeta/ Nalbari/
Dhubri/ Goatpara/ Baksa/Hailakandi/Karimganj/Cachar, Silcharl ChiranglDima
H asao/Karbi Anglong/Kokrajha r/ H ojai/Chara ideo/ South Salma ra Mancachar/
Biswanath. (Hel She is requested to circulate this Notification to the Bar
Association of the concerned District.)

10. The Director, Assam Government Press, Bamunimaidam, Ghy-21, with a
request to publish the same in the Assam Gazette.

11. The Joint Registrar,
Guwahati"

Gauhati High Court,

12. The Adrninistrative Officer, Judicial Academy, Assam.
13. The Deputy Registrar

6uwahati.
Gauhati High Court,

15, The Asstt. Registrar,
Guwahati.

Gauhati High Court,

16. The Private Secretary to Hon'ble Mr/Mrs. lustice
Gauhati High Coufi, Guwahati.

y).?.The Project Manager/Systems Analyst, Gauhati f'ligh Court, Guwahati, for- 
uploading the above notification in the High Court Website.

18. The Administrative Officer (Judicial),
Court, Guwahatl"

Gauhati High

19. Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area, Near Bal

Bhawan, New Delhi* 110 002
?0. The Secretary General, Gauhati High Court Bar Association.

21. The Secretary, All Assam Lawyers'Association.

22. The Secretary, Lawyers' Association, Guwahati.

23. The Secretary, Advocates' Association, Guwahati.

24,The C,A. to the Registrar General, Gauhati High Co,urt, Guwahati.

**{t t

too*

14, The Librarian -Cum- Research Officer, Gauhati High Court, Guwahati.


